Company : CourtKutchehry

COou *jmkut(:hehry Website www.courtkutchehry.com

Printed For
Date :11/09/2026

(2023) 06 MP CK 0061
In the Madhya Pradesh High Court
Case No : Miscellaneous Criminal Case No. 25894 Of 2023

Abhilesh Singh And Others APPELLANT
Vs
State Of Madhya Pradesh RESPONDENT

Date of Decision : 20-06-2023

Acts Referred:
Code Of Criminal Procedure, 1973 — Section 482
Indian Penal Code, 1860 — Section 323, 324

Citation : (2023) 06 MP CK 0061

Hon'ble Judges : Deepak Kumar Agarwal, ]

Bench : Single Bench

Advocate : Dilip Kumar Pathak, Pawan Singh Raghuvanshi

Final Decision : Disposed Of

Judgement

Deepak Kumar Agarwal, ]

The applicants have filed this application under Section 482 of CrPC for
restoration of Criminal Revision No0.307 of 2010 which was disposed of by this
Court vide order dated 9th of May, 2023 in absence of either applicants or their
counsel.

It is contended by Shri Pathak that neither there is any contact made with
applicants nor any message was received about listing of matter on the aforesaid
date. Due to such mistake, counsel for the applicants could not appear before
Court when aforesaid revision was decided. It is further submitted that applicants
for commission of offence under Sections 323, 324 of IPC have already served
near about one and half months jail sentence out of six months imprisonment
awarded by trial Court. Therefore, it is prayed that aforesaid criminal revision
may kindly be restored for its original number so that counsel for the applicant
shall argue the matter further.

Heard the learned counsel for the applicants.
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Considering the submissions advanced by learned counsel for the applicants, this
petition deserves to be and is hereby allowed. Criminal Revision No.307 of 2010

is restored to its original number and office is directed to list the matter
thereafter.

MCRC stands disposed of accordingly.
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